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MR. CHAIRAMAN: Yes, Mr.
Hanumanthappa.

SHRI H. HANUMANTHAPPA : Ac-
tually, Sir, the Government is completing
the Western Ghat Development Program-
me and the Hill Area Development Prog-
ramme. Will the Railways try to co-
ordinate all these programmes ? Without
the infrastructure what is the use of the
Western Ghat Development Programme
or the Hill Area Development Program-
me. Will they co-ordinate amongst them-
selves ? If more funds can be provided
from the Western Ghat Development
Programme or the Hill Area Develop-
ment Programme to develop the infras-
tructure, that is, the Konkan railway line,
that will also add to the development of

the hill arcas as well as the Western Ghat
area: Will the honourable Railway

Minister co-ordinate with' the other
Ministries and put it up before the Plan-
ning Ministry to get it approved in order
to develop the entire Konkan belt ?

SHRI MADHAVRAO SCINDIA :
Sir, the Railway Ministry considers this
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linec as a very important line, However,
the iob of co-ordination fs not within the
purview of the activities of the Railway
Mmisiry. The job of co-ordination is that
of the Planning Ministry and the Com-
mission and 1 would therefore, request
the honourable Member to address the
suggestion to them.

CHAIRMAN : You can also put for-
ward that suggestion to them.

SHRI MADHAVRAO SQINDIA
We also do it, Sir. : |

CHAIRMAN : Yes, Mr. Fernandes.

SHRI JOHN F. FERNANDES : Sir,
as we all know, Goa lies in the Western
Ghat area. 1 would like to know the
length of the railway line passing through
the State of Goa and also whether the
Goverment will complete the conversion
of the MG line into a BG line before this
project is taken up.

SHRI MADHAVRAO SCINDIA :
Sir, the proposed alignment does pass
through the State of Goa. But 1 cannot
give the exact kilometreage which passes
through the State of Goa. But, actually,
it goes from the: south to the north or
from the north.to the south whichever
way you fook at it. It goes through the
length and-breadth of Goa, from one end
to the other.

MR. CHAIRMAN: Yes, Mr. Kun-
jachen. .

SHRI JOHN F. FERNANDES : Sir,
hes has not answered the second part of
my question...y(Interruptions).

SHRI MADHAVRAO SCINDIA :

Sir, it passes through the length of Goa
and not breadth.

SHRI P.K. KUNJACHEN : Sir, when
the Government reviewed certain pro-
jects, it was found that no time had been
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fixed for finishing the projects and, as
such, the price cscalation was twice or
thrice the original estimate. Therefore,
considering this factor, will the Govern-
ment fix a me for the complction of this
line ?

SHRI MADHAVRAO SCINDIA :
Sir, the progress on the line will naturally
bc commensurate with the funds pro-
vided, the allocations that are made.

SHRI PK. KUNJACHEN: Sir, I
wanted to know whether they will fix the
.time for the completion of this project, It
takes a number of years for finishing the
project. So, this is my question. Are you
prepared to fix a time, number of years
for completing the project ?

SHRI MADHAVRAO SCINDIA :
This is a very vast project and it will
proceed according to the funds provided.
I cannot give any commitment as far as
the completion of the project is con-
cerned.

MR. CHAIRAMAN : The Question
Hour is over.

WRITTEN ANSWERS TO QUESTIONS

Ixtension of Broad Guage Raﬁwuy
vine from Guwahatl to Dibrugarh
2 SHRIMATI BIIOYA CHAK-
RAVARTY : Will the Minister of RAIL-

NAYS be pleased to state :

(a) whether there is any tresh proposal
inder Government’s consideration for the
xtension of broad-gauge railway line
rom Guwahati to Dibrugarh during the
988-90 annuzl plan; and

{b) if so by when the proposal for the
xtension of broadgauge line is likely to
¢ taken up 7

THE DEPUTY MINISTER IN THE
INISTRY OF RAILWAYS (SHRI
/AHABIR PRASAD) : (a) No, Sir,
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(b) Does not arise.

Acquistion of Aircraft from USSR

*5 KUMARI! SUSHILA TIRIA. :
SHRI MAHENDRA PRASAD :

Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased to
state :

(a). how many Soviet aircraft are being
procured on lease for Air India, Indian
Airlines and Vayudoot and of what make
and at what cost;

(b) whether joint Indo-Soviet produc-
tion of commercial jets is also proposed;
if so, what are the details thereof;

(c) whether Soviet pilots would also be
inducted along with their aircraft and
whether there has been any protest by
Indian pilots; if so, on what grounds; and

(d) whether Indian Airlines is starting
joint services with Aeroflot to Moscow or
Tashkent by flying leased Soviet aircraft;
and if so, what are the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION
AND TOURISM (SHRI SHIVRAI! .
PATIL);(a) Indian Airlines have a prop-
osal to procure two Soviet aircraft on
wetlease :—

(i) TU-154 at lease charge of Rs

80,000 per flying hour and
(i) 1L-62M aircraft at lcase charge of

 Rs. 70,000 per flying hour.

There is no proposal to take Soviet
aircraft on lease for Vyudoot.

Air India is aiready using one IL-62M
Aircraft of Acroflot taken on wetlease at
a charge of 3,000 Roubles per flying hour
and one IL-76 aircraft for freighter flights
under the Aecroflot/Air India Charter
arrengements at a lease charge per flight
which varies from Rs. 2.94 lakhs to Rs.
3.60 iakhs depending on the route oper-
ated.



